s Re QAR

GHR; MADHU LIMAYE (Banka):
Why not? '

ot wiwe fow: iy =iy
warar wqr o v ag waf wzT 91
W e T fifdaw  wher
¥ war wifgg w1 1wy S ewEEa
owgr kg oo g W e
o & Pl dae £

MR. SPEAKER: It cannot be raised
s g privilege. Mr. Subrgmaniam had
read it out.

SHR! SHYAMNANDAN MISHRA

(Begusarai): You may hear us for
a while.

MR. SPRAKER: I will hear every-
body.

It cannot come in the form of a
privilege motion, whatever It is.

The Prime Minister wrote to him.
@he hag said that it was suggesteq to
him by the Department that he should
produce he original so that it can be
turther investigated. It was stated
by Shri Raj Narain that the letter
was not received by him. But they
have produced the letter dated 11th
November  1974. (Interruptions).
Imudhwhn,nmhlm-

SHRI SHYAMNANDAN MISHRA:
We made a special request to you in
writing yesterday. (Inerruptions)

woow wfiww  ETR opRY Y@ R
wrt & wy fiar & 1 wo w AT wf
¥ am ot g s § ?

ot wtawew fowr @ WY wW
wriet fw &7 9w § 1 vEWY ww

VAISAKRA 10, 187 (SARA)

Re, QOP,
Papers Laid

www g fradw & ot g
L
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12.25 hrs
PAPERS LAID ON THE TABLE

Revizwg AND ANNUAL RepoRtg oOr
INDIAN DRUGS AND ?muﬁm:.
Lovrrep, New Drrmn, Fenro AND

Tes, PHOSPHATES AND CuEmacars L,
yoRr 1973.74 ANp AUnyT REpoME yuEREON

(1) A copy each of the following
papers (Hinf] and English versions)
u) nder sub-gection (1) of section 616A
of the Companles Act, 1856:

(a) (i) Héview by the Government
on the weorking of the Indlan Drugs



227 Papers Laid
[Shri K. R, Ganesh)

New Delhi, for the year 1973-T4
along with the Audited Accounts
and the comments of the Comptroller
and Auditor General thereon.
[Placed in Library. See No. LT-
9067/75].

(b) (i) Review by the Government
en the working of the Fertilizezrs
and Chemicals Limuted,
‘or the year 1973-74.

(1) Annua] Report of the Fertili.
gers and Chemcals Travancore Ltd.,
for the year 1873-74 along with the
Audited Accounts and the comments
of the Comptroller and Auditor
General thereon. [Placed in Lib.

..rary. See No. LT-9668/75].

{e) (1) Review by the Government
on the working of the Pyrites,

Phosphates and Chemicaly Limited,
for the year 1073-74

(ii) Annual Report of the Pyrites,
Phosphates and Chemicals Limited,
for the year 1973-74 slong with the

rary. See No LT. 0680/75].

() (1) A copy of the Report of
the Committee on Drugs and Phar-
maceutical Industry.

(1) A copy of the Recommenda.
tions (Hind: and English versions
regarding the report of the
muttee on Drugs and Pharmaceut
cal IZWiETry.

(itl) A *py of the Recomfnenda-
tions (Hindl Versions) made by the
Commities on Drugs and Pharma-
ceutical Industry,

JH

(iv) A statement (Hindi and Eng-

Delhi, for the year 1973-T4.

(2) Annual Report of the Bharat
Heavy Electricals Limited, New
Delhj, for the) year 1873-74 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. [Placed
in Library. See No. LT-0671/75]

Avprr Rweorts oN Untow Goverw-
MENT (Ramways) 1073-74, anp

Accounts, RAILWAYS, 1073-74 APARTs

1 & II, A¥p Brock ACCOUNTs, BALANCE

SuEzrs, PRoFrT AND Loss AcCCOUNTS
Ramwways, 1073-74

THE MINISTRY OF STATE IN THE
MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE):
I beg to lay on the Table—

(1) A copy each of the following
papers under article 151(1) of the
Constitution: —

(i) Report (Hindi and Triglish
versions) of the Comptroller and
Auditor General of India, for the
year 1973-74, Unlon Government
(Railways).

(4) Report (Hindi version) of the
Comptroller and Auditor General of
India, for the year 1972-73, Union



